FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

[VINDHYAVASINI ISPAT INDUSTRIES PRIVATE LIMITED OPERATING IN
CASTING OF METALS AT
KANDIVALI (EAST), MUMBAI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL- RELEVANT PARTICULARS
1. Name of the corporate debtor along Vindhyavasini Ispat Industries Private
with PAN & CIN/ LLP No. Limited
PAN No.: AADCV4450H
CIN: U27310MH2010PTC209729
2. Address of the registered office Flat No. 101, OG-IIl, Oberoi Garden,
Thakur Village Off Western Express
Highway, Kandivali (E), Mumbai -400101
3. URL of website Not Available
4. Details of place where majority of Village Vardhha and Village Magathane of
fixed assets are located Tal. Wada, District-Thane, Maharashtra
5. Installed capacity of main products/ Land admeasuring 49860 Sq Mtr
services
6. Quantity and value of main products/ | Not Available
services sold in last financial year
7. Number of employees/ workmen 0
8. Further details including last available | May be obtained by sending an email to
financial statements (with schedules) cirp.vvipl@gmail.com
of two years, lists of creditors are
available at URL.:
Q. Eligibility for resolution applicants May be obtained by sending an email to
under section 25(2)(h) of the Code is cirp.vvipl@gmail.com
available at URL.:
10. Last date for receipt of expression of 20-05-2024
interest
11. Date of issue of provisional list of 30-05-2024
prospective resolution applicants
12. Last date for submission of objections | 04-06-2024
to provisional list
13. Date of issue of final list of 14-06-2024
prospective resolution applicants
14. Date of issue of information 19-06-2024
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants




15. Last date for submission of resolution | 19-07-2024
plans
16. Process email id to submit Expression | cirp.vvipl@gmail.com

of Interest

SD/-
Asish Narayan

IBBI Reg No.: IBBI/IPA-002/IP-N00444/2017-2018/11274

Resolution Professional

4A703, Whispering Palms, Lokhandwala, Kandivali (east) , Mumbai 400101
Vindhyavasini Ispat Industries Private Limited
Email Id: cs.asish@gmail.com, cirp.vvipl@gmail.com

AFA No.: AA2/11274/02/031224/203075

Place: Mumbai
Dated :05.05.2024
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FORMAT C-2

(For political party to publish in website, newspapers, TV)
Declaration about criminal antecedents of candidates set up by the party

(As per the judgment dated 25th September, 2018 of Hon'ble Supreme Court in WP (Civil) No. 536 of 2011
(Public Interest Foundation & Ors. Vs. Union of India & Anr.)

Name of Political Party: INDIAN NATIONAL CONGRESS
*Name of Election LOK SABHA ELECTION FOR THE PARLIAMENTARY
CONSTITUENCY OF 2 - DHULE FOR THE STATE OF MAHARASHTRA, 2024
Name of State/UT: MAHARASHTRA

[Rule 8(1)]

Branch : Gigaplex, NPC-1, 3" Floor, N )
Possession Notice

Mugalsan Road, TTC Industrial
Area, Airoli, Navi Mumbai-400708.

Registered Office:- “Trishul”, 3° Floor, Opp Samartheshwar Temple,
Near Law Garden Ellisbridge, Ahmedabad - 380006.

A\ AXIS BANK LTD.
(For Immovable Property)

1 2 3 4 5
Sr.| Name of Name of A) Pending Criminal Cases B) Details about cases of conviction
No.| Constituency | Candidate for criminal offences
Name of Court,| Section of the Acts | Name of |Description of, Maximum
Case No. & | concerned & brief | Court & | offence(s) & |Punishment
Status of description of Date(s) of| punishment | Imposed
the Case(s) offence(s) Order(s) imposed
1. |2- Dhule Dr. Shobha |FIR no. 0086 |Offences under N/A N/A N/A
Parliamentary| Dinesh Chargesheet |Sections 488, 269,
Constituency |Bacchav |filed 270, 3 of The IPC

*In the case of election to Council of States or election to Legislative Council by MLAs, mention the
election concerned in place of name of constituency.

Sd/-

(Pramod More)
General Secretary
Organization & Administration
Maharashtra Pradesh Congress Committee

Whereas; the undersigned being the Authorised Officer of the Axis Bank Ltd.
(formerly known as UTI Bank Ltd.), Under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 and in exercise of the powers conferred under section 13(12) read with
Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand
Notice dated 06.08.2021 in respect of Loan Account Nos. PHR064703811697
/ LTR064704531971 calling upon the Borrower/Mortgagor, viz. 1) Ansari
Sirajuddin Mohomad, (Borrower /Mortgagor), 2) Rakshanda S Ansari, (Co-
Borrower/Mortgagor/Guarantor/GPOA) to repay the amount mentioned in the
notice being Rs. 5,45,25,228/- (Rupees Five Crore Forty Five Lakh Twenty
Five Thousand Two Hundred & Twenty Eight Only) as on 05.08.2021,
together with further interest thereon at the contractual rate plus all
costs, charges and expenses till date of payment within 60 days from the
date of the said notice.
The borrower/co-borrower having failed to repay the amount, notice is hereby
given to the borrower/ co-borrower/ mortgagor and the public in general that
the undersigned has taken Physical Possession of the property described
herein below in exercise of powers conferred on him under section 13(4) of the
Act read with read with Rule 6 & 8 of the Security Interest (Enforcement) Rules,
2002 on this 29" day of April 2024.
The borrower/co-borrower/ mortgagor in particular and the public in general
are hereby cautioned not to deal with the property and any dealings with the
property shall be subject to the charge of the Axis Bank Ltd for an amount
Rs. 5,45,25,228/- (Rupees Five Crore Forty Five Lakh Twenty Five
Thousand Two Hundred & Twenty Eight Only) as on 05.08.2021, together
with further interest thereon at the contractual rate plus all costs,
charges and expenses till date of payment.
The borrower's attention is invited to the provisions of Sub Section (8) of
Section 13 of the SARFAESI Act, 2002 in respect of time available, to redeem
the secured assets.

Schedule of the Property
Flat No. 4701, 47th Floor, Of The Said Tower A, Oberoi Esquire Building,
Oberoi Garden City, Mohan Gokhale Road, Goregaon (east)-400063. Area
Admeasuring: - 138.57 Carpet

Date :29/04/2024
Place : Airoli, Navi Mumbai

Authorized Officer,
Axis Bank Ltd.

FORMAT C-2

(For political party to publish in website, newspapers, TV)
Declaration about criminal antecedents of candidates set up by the party

2011 (Public Interest Foundation & Ors. Vs. Union of India & Anr.)

Name of Political Party: INDIAN NATIONAL CONGRESS

* Name of Election LOK SABHA ELECTION FOR THE PARLIAMENTARY CONSTITUENCY OF
MUMBAI NORTH CENTRAL

PARLIAMENTARY CONSTITUENCY FOR THE STATE OF MAHARASHTRA, 2024
Name of State/UT: MAHARASHTRA

(As per the judgment dated 25th September, 2018 of Hon'ble Supreme Court in WP (Civil) No. 536 of

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
VINDHYAVASINI ISPAT INDUSTRIES PRIVATE LIMITED OPERATING

IN CASTING OF METALS AT KANDIVALI (EAST), MUMBAI
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. IName of the corporate debtor along
with PAN/ CIN/ LLP No.

Vindhyavasini Ispat Industries Private Limited|
PAN No.: AADCV4450H
CIN: U27310MH2010PTC209729

N

Flat No. 101, OG-Ill, Oberoi Garden, Thakur
Village Off Western Express Highway, Kandivali|
(E), Mumbai-400101

. |[Address of the registered office

w

. | URL of website Not Available

~

. | Details of place where majority of fixed
assets are located

Village Vardhha and Village Magathane of Tal.
\Wada, District-Thane, Maharashtra

5. | Installed capacity of main products/ Land admeasuring 49860 Sq Mtr

services

6. | Quantity and value of main products/ NotAvailable
services sold in the last financial year
7.| Number of employees/ workmen 0

8. |Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

May be obtained by sending an email to
cirp.vvipl@gmail.com

9. | Eligibility for resolution applicants under section |May be obtained by sending an email to
25(2)(h) of the Code is available at URL: cirp.wipl@gmail.com

10. | Last date for receipt of expression of interest| 20-05-2024

11.| Date of issue of provisional list of 30-05-2024
prospective resolution applicants

12, | Last date for submission of objections to | 04-06-2024
provisional list

13. | Date of issue of final list of prospective | 14-06-2024
resolution applicants

14. | Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

19-06-2024

1 2 3 4 5
Sr.| Name of Name of A) Pending Criminal Cases B) Details about cases of
No.| Constituency | Candidate conviction for criminal offences
Name of Court, Section of the | Nameof | Description | Maximum
Case No & Status | Acts concerned | Court & |of offence(s)| Punishment
of the Case(s) & brief Date(s) of & Imposed
description of | Order(s) | punishment
offence(s) imposed
1. IMUMBAI Varsha 1. FIR No. 104/2024|Sec 143, 145, N/A N/A N/A
NORTH Eknath (Agitation without | 149, 188 sub
CENTRAL Gaikwad | permission) at sec (3), 135,
Parliamentary Azad Maidan Mumbai Police
Constituency Police Station. Act
2.FIR No. 160/2023 | Sec 143, 145 N/A N/A N/A
(Agitation without  |alongwith
permission) at 37/(3), 135
Azad Maidan Mumbai Police
Police Station. Act
3. FIR No. 285/2023| Sec 143, 145 N/A N/A N/A
(Agitation without  |alongwith
permission) at 37/(3), 135
Azad Maidan Mumbai Police
Police Station Act.
4. FIR no. 251/2023 | Sec 143, N/A N/A N/A
(Agitation without | 145,341, 188
permission) alongwith
Chargesheet filed |37/(1)(a), 135
on 16/12/2023 at | Mumbai Police
Chunabhatti Act.
Police Station
Sec 37(1)(3) N/A N/A N/A
5. FIR no. 334/2022 | Mumbai Police
filed at Bandra Act alongwith
Police Station, sec 4, 24 Indian
Mumbai for Weapons Act
Showing strength
in a Sikh samaj N/A N/A N/A
religious event. Sec 143,341
sub sec
6. FIR no. 243/2016 | 34(1)(d)(e)
filed at Azad alongwith sec
Maidan Police 134 Mumbai
Station, Mumbai for | Police Act N/A N/A N/A
Showing strength
in a Sikh samaj
religious event.

15.| Last date for submission of resolution plans |19-07-2024

16. | Process email id to submit EOI cirp.vvipl@gmail.com

SD/- Asish Narayan

IBBI Reg No.: IBBI/IPA-002/IP-N00444/2017-2018/11274

Resolution Professional

4A703, Whispering Palms, Lokhandwala, Kandivali (east) , Mumbai 400101
Vindhyavasini Ispat Industries Private Limited

Email Id: cs.asish@gmail.com, cirp.vvipl@gmail.com
AFA No.: AA2/11274/02/031224/203075

Place: Mumbai
Dated :05.05.2024

*In the case of election to Council of States or election to Legislative Council by MLAs, mention the
election concerned in place of name of constituency.

Sd/-

(Pramod More)
General Secretary
Organization & Administration
Maharashtra Pradesh Congress Committee

Government of India
Ministry of Finance,
Department of Financial
Services
MUMBAI DEBTS RECOVERY
TRIBUNAL NO. I
3RD FLOOR, COLABA,
TELEPHONE BHAVAN, COLABA
MARKET, MUMBAI- 400 005
Tele: 2266 5473 Fax 2266 5472

Exh. No. 11
ORIGINAL APPLICATION
NO. 228 OF 2023
Between
ICICI BANK LIMITED
...Applicant

Versus
MR. ARVIND NANJI BHADRA &
ANR. ...Respondents

To,
1. Arvind Nanji Bhadra
Residing at 902, 9th Floor,
Natasha Royal, Pant Nagar,
Ghatkopar Mumbai- 400 077
2. Bhadra Trading Co.
L/21, APMC 2, Phase 2,
Sector 19, Vashi, Navi Mumbai-
400 703
SUMMONS

WHEREAS, OA-228/2023 was
listed before Hon'ble Presiding
Officer on 15/06/2023.
WHEREAS this Hon'ble Tribunal is
pleased to issue summons/notice
on the said Application under
section 19(4) of the Act, (OA) filed
against you for recovery of debts of
Rs. 25,04,079.00/- (Rupees
Twenty-Five Lakh Four
Thousand Seventy-Nine Only)
(application along with copies of
documents etc. annexed).
Whereas the service of the
Summons could not be affected in
the ordinary manner and whereas
the Application for Substituted
Service has been allowed by this
Hon'ble Tribunal.
In accordance with sub-section (4)
of section 19 of the Act, you the
defendants are directed as under:-
(i). to show cause within 30 (thirty)
days of the service of summons as
to why relief prayed for should not
be granted.
(ii). to disclosed particulars of
properties or assets other than
properties and assets specified by
the applicant under serial number
3Aof the original application.
(iii). you are restrained from
dealing with or disposal of secured
assets or such other assets or
properties disclosed under serial
number 3A of the original
application, pending hearing and
disposal of the application for
attachment of properties.
(iv). you shall not transfer by way of
sale, lease or otherwise, except in
the ordinary course of his business
any of the assets over which
security interest is created and/or
other assets and properties
specified or disclosed under serial
number 3A of the original
application without the prior
approval of the Tribunal;
(V). you shall be liable to account
for the sale proceeds realised by
sale of secures assets or other
assets and properties in the
ordinary course of business and
deposit such sale proceeds in the
account maintained with the bank
or financial institutions holding
security interest over such assets.
You are also directed to file the
written statement with a copy
thereof furnished to the applicant
and to appear before Registrar on
21/05/2024 at 11:00AM failing
which the application shall be
heard and decided in your
absence.
Given under my hand and the seal
of this Tribunal on this date:
05/02/2024.

REGISTRAR

\ DRT-Il, MUMBAI

9th Floor, Antri

Finance Limited

New Panvel, Maharashtra — 410206.Kalyan Branch :-|
Shelar Park, Near Khadakpada Circle, Kalyan (West)

101/102, First Floor, Building No. 1,
o

Rule 3 of the Security Interest g n
respective borrower/s to repay the
notice/s. The borrower/s havirig failed to repay

Rule 8 of the said Rules on the dates mentioned against each account.

ousing Finance Limited, Office ni

Flaf No, 508-509, Persipofis Building, Sector -17, Vashi, Navi Mumbai, Maharashtra — 400703, Thane Branch :-PNB Hi

h Bhavan, 22, K G Marg, New Delhi-11000
357171, 23357172, 23705414, Website: www.pnbhousing.com

Panvel Branch :- PNB Housinéquinance Ltd. Office No. 6-B, First Floor, Neel Empress CHSL, Plot N0.92-93, Sector 1/S, Near HDFC Circle.
h B H L C 0-2-3, Third Floor, Swami Tirth Buldin,
aharashtra- 421301.Navi Mumbai Branch :-PNB Housing Finance Limited, 5

No. 5,
) Floor,
ousing Fmaré%e Limited

ushpamangal Complex, Near Babubhai Petrol Pump, LBS Marg, Thane West, Maharashtra—-400601.

FOR IMMOVABLE PROPERTY/IE

Whereas the undersigned being the Authorised Officer of the PNB Housing Finance Ltd. under the Securitisation and Reconstruction of Financial
Assets &in compliance of Rule 12 of Enforcement of Security InterestAct, 2002, and in exercise of powers conferred under section 13(12) read with

orcement) Rules 2002, isSued demand notice/s on the date mentioned against each account calling upon the
he amount as mentioned against each account within 60 days from the date of notice(s)/date of receipt of the said
( ] bay the amount, notice is hereby given to the borrower/s and the public in general that the undersigned has
taken possession of the property/ies described herein below in exercise powers conferred on him/her under Section 13(4) of the said Act fead with

The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the property/ies will be
subject to the charge of PNB Housing Finance Ltd, forthe amountand interest thereon as per loan agreement.

The borrowers'attentionis invited to provisions of Sub-section (8) of Section13 of the Act, in respect of time available, to redeemthe secured assets.

sl. Loan Name of the Date of Amount Date of Description of the
No. Acmunt . Borrower/Go- Dﬁg:ﬁ:ned Outstanding P°§r:i::'°" Property/ies Mortgaged
1.|HOU/PNVL|  Moin Ansari |o7/02/2024 Rs. 1659271.48 (Rupees Sixteen | 29.04.2024 |Flat No 302,3rd Floor,HapW Home, Village
l0g§72é1%04 " Ladkh% lgfty N|tne(;rho§s|z;m;jt T\évp ot (Symbolic 251%%35 ;{I’ail %Jdalhzgn vel,Maharashtra-
Panvel " Paisa Only) a on 07.02 2024 | Possession) regedde
2. [NHL/KLN/| Vijay Narayan IRs. 2648324.83 (Rupees Twenty Six| 29.04.2024 |Flat No 305,3rd Floor,Building No 3,Satkar
2841588 Sapaliga | MO Lo ForyCon ousmng e | symbolc |Jover, S B NogerNoshanth Noger
HOU/KLN/ Three Paisa Only) as on 07.0%.2024 Possession) | atemanivali Villade Kalyan East, Thane,
096177Bl4('3)38 Maharashtra-421308, Thane, India.
Kaly'ari
3.|HOU/NAV/| Mohammed Ejaz|14/0212024 Rs. 2852114.26 (Rupees Twent 29.04.2024 |Flat No 404,a Wing 4th Floor,plot No 1,asha
0%2;%8869 Shaikh (I)Erggeh't_' h%ﬁ?nggtguItvéngoﬁgﬂt (Symbolic |Buildin: ,s’z\? Sha'\r/]lu Pzta)rk_ Phase I,hp|s’{a/|rze,
Kalyan S Pasa Oy as on 1402024 | Possession) 2 0a S 2 D i
4. HOUITHA/| Deepa Maruti |14/02/2024| Rs.1814234.53 (Rupees Eighteen | 29.04.2024 (Flat No.401,4th Floor, Amaan Building,
0418/5161 Lad | akhs Fourteen Thc:gl(]sa,frg Two (Symbolic  [Juchandra,New Surv?\}/_ 0. éIBE,OId Survey
Pon e T 1 | rossesion N5 83 e o g s hare
5. |HOUITHA/| Sanket Sudhir [g7/0212024 Rs.3527908.78 (Rupees Thirty Five| 29.04.2024 Wing, B,17,1704, Sai Satyam Homes,Plot
1221/9345 Deve Lakhs TwengvSeven Thousand Nine| (Symbolic |Bearing S No 123 Village Umbrade Tal
79B.0. Hundred Ei ht&Seventzv Eight | possession) |[Kalyan Thane Near St Lawrence
Thane Paisa Only) as on 07.02.2024 Interqaztl?rljal school, Thane, Maharashtra-
ndia.
Place: Mumbai, Dated: 29-04-2024 Authorized Officer (M/s PNB Housing Finance Ltd.)

/
0ICICI Home Finance |

Mumbai-400059 [See proviso to rule 8(6)]

Notice for sale of immovable assets

(Enforcement) Rules, 2002.

Corporate Office: ICICI Home Finance Company Limited ICICI HFC N\
Tower, Andheri - Kurla Road, Andheri (East), Mumbai - 400059, India
Branch Office: ICICI Home Finance Co. Ltd., HFC Tower, Andheri Kurla Road, J.B.Nagar, Andheri(E),

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the
below described immovable property mortgaged/charged to the Secured Creditor, the Symbolic Possession
tageof which has been taken by the Authorized Officer of ICICI Home Finance Company Ltd., will be sold on
“Asis whereis”, “Asis whatis”, and “Whatever there is”, as per the brief particulars given hereunder;

Sr.| Name of Borrower(s)/ Details of the Secured Amount Reserve | Date and | Date &
No. Co Borrowers/ asset(s) with known Outstanding| __Price Time of | Time of
Guarantors/ encumbrances, if any Earnest | property | Auction
Legal Heirs. Money Inspection
Loan Account No. Deposit
(A) (B) (€) (D) (E) (F) (G)
1.| Shrikant Shamsunder  [All that Flat No. 704, situated Rs. Rs. May May
Biyani (Borrower) on seventh Floor in "A" wing ,| 2,14,39, 1,92,18, | 13,2024 | 22, 2024
Shyamsunder of the building known as 972/- 263+ | 11:00 AM |02:00 PM
Madanlalji Biyani "Rustomjee Elanze co- April Rs. 03:00 PM |03:00 PM
(Co-Borrower) opertive Housing Society 29, 2024 119,21,830/-
Loan Account No. Ltd", Mindspace, Link Road,
NHLAT00000819369 & |situate on C.T.S.No. 1070 &
NHBMT00001269438 |[1070/1, Village Malad (S),
Taluka Borivali, Mumbai
Suburban District, Malad
(West), Mumbai - 400064.

Partner NexXen Solutions Private Limited.

Date : May 05, 2024
\Place : Malad

The online auction will be conducted on website (URL Link- https://BestAuctionDeal.com) of our auction
agency Globe Tech. The Mortgagors/ notice are given a last chance to pay the total dues with further interest
till May 21, 2024 before 05:00 PM else these secured assets will be sold as per above schedule.

The Prospective Bidder(s) must submit the Earnest Money Deposit (EMD) RTGS/ Demand Draft (DD) (Refer
Column E) at ICICI Home Finance Company Limited, HFC Tower, Andheri Kurla Road, J.B.Nagar,
Andheri(E), Mumbai-400059 or before May 21, 2024 before 04:00 PM The Prospective Bidder(s) must also
submit signed copy of Registration Form & Bid Terms and Conditions form at ICICI Home Finance Company
Limited, HFC Tower, Andheri Kurla Road, J.B.Nagar, Andheri(E), Mumbai-400059 or before May 21, 2024
before 05:00 PM. Earnest Money Deposit Demand Draft (DD) should be from a Nationalized/Scheduled Bank
in favorof “ICICI Home Finance Company Ltd.- Auction”payable at Malad.

For any further clarifications with regards to inspection, terms and conditions of the auction or submission of
tenders, kindly contact ICIClI Home Finance Company Limited on 9920807300 or our Sales & Marketing

The Authorized Officer reserves the right to reject any or all the bids without furnishing any further reasons.
For detailed terms and conditions of the sale, please visit https://www.icicihfc.com/

Authorized Officer

ICICI Home Finance Company Limited/
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Name of State/UT: MAHARASHTRA

(For political party to publish in website, newspapers, TV)
Declaration about criminal antecedents of candidates set up by the party

(As per the judgment dated 25th September, 2018 of Hon'ble Supreme Court in WP (Civil) No. 536 of 2011
(Public Interest Foundation & Ors. Vs. Union of India & Anr.)

Name of Political Party: INDIAN NATIONAL CONGRESS
*Name of Election LOK SABHA ELECTION FOR THE PARLIAMENTARY
CONSTITUENCY OF 2 - DHULE FOR THE STATE OF MAHARASHTRA, 2024

i, wewTy A% o firessa el /samsmties fireeha il /sama /e s Tl : 30.0%. 203y wie aw, st srferert - gfe F. ¢, i fafed (e
Topererel) T & s STRn forT, TR €9, 3¢ Wi, fowpmor: gard e, gera e v, e et 3fea ﬁﬁ"%zﬁ‘?’ag@fﬁ\ﬁf%

@/ - o o??—?ax;kzaa/oe:

fomies : 2% /uf¥rer/ 0% wTfereRa arfereRTt T, : R¢R0384¥F/]]I0GILUYT.
Tore ; TMifeaT, HERTY T THIc WTAATH sk ferfiee 4-39 : aniljakadtar@gmail.com

1 2 3 4 5
Sr.| Name of Name of A) Pending Criminal Cases B) Details about cases of conviction
No.| Constituency | Candidate for criminal offences
Name of Court, Section of the Acts | Name of |Description of| Maximum
Case No. & | concerned & brief | Court & | offence(s) & |Punishment
Status of description of Date(s) of| punishment | Imposed
the Case(s) offence(s) Order(s) imposed
1. |2- Dhule Dr. Shobha |FIR no. 0086 |Offences under N/A N/A N/A
Parliamentary| Dinesh Chargesheet |Sections 488, 269,
Constituency |Bacchav |filed 270, 3 of The IPC

*In the case of election to Council of States or election to Legislative Council by MLAs, mention the
election concerned in place of name of constituency.

Organization & Administration
Maharashtra Pradesh Congress Committee
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(Pramod More)
General Secretary
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Name of State/UT : MAHARASHTRA

FORMAT C-2

(For political party to publish in website, newspapers, TV)
Declaration about criminal antecedents of candidates set up by the party

(As per the judgment dated 25th September, 2018 of Hon'ble Supreme Court in WP (Civil) No. 536 of 2011
(Public Interest Foundation & Ors. Vs. Union of India & Anr.)

Name of Political Party : INDIAN NATIONAL CONGRESS
* Name of Election LOK SABHA ELECTION FOR THE PARLIAMENTARY
CONSTITUENCY OF 18-JALNA FOR THE STATE OF MAHARASHTRA, 2024

Meata orafer gl g frera
feer STéa.

AT B S = TR
TR g feT o4 /03 /303 TS

i ‘
BELED

~ SrTE- I, Hag ‘

0’010! Bank ‘

waTaref,

Tiftract 2.

Wiﬁuaq:aadaadmﬁm%.,
%, TeAle 3h. 13, AAHRE HATF UTeh, AT efead 3R, 31, HERIE-¥o oo,

Frrereanertier & st o ffiees mitrpd stfaerr o1 e faagferEem sive frerrrgae 31 wrTfeTe ofdey sie
TRIEHE AR A et 3fFe, 003 oMU wam 93(2R) i St (TwiEHe) Fod, Ro0R TedT=dl faW 3 39 TH
SRR AT e WV o1 T et WIefiet Fg Foigiid Femdia TG Thire Wk Tgt FoqT1 STHi=at &o feagia Hwam

TR TAHS FUATH FoGR STEHY STedH , FHGR ATV HEGTH SHTH ATGR T GUaTd 3 b, Frereanaisni areft aui v
AT Tresehd =i TTehfaeh sheol catert / faetl g HivaTd STTeledn ST a1 & et el had £ 3 (¥) Faild ggared gt
FoE=a f1am ¢ 37 @iefiet FHg aEE Hae IR, faia: seigr ST HEaH SHaE ATgR AN <vATd A4t s, Het fHeewd el
RIVATE TR e T ST HeR Tesehel 3t FHI0ATT ST HIVATE STTER BT S eme e fafireg=an wrsteia Tda.

HETAd IR 208 -5fl, T AT, TS .

a. FHAGRIR AT/ Frroerde avia/ et gEEE | e
1 2 3 4 5 . w @Td HHIH Hichfaeh hearel ARG R/ "ot Eic]
A e @ (8.)
Sr.| Name of Name of A) Pending Criminal Cases B) Details about cases of conviction % | A e e s e ng?jj@ﬁ%?ﬁ“g@ﬁ%ﬁg TR 3o, 2o% | 0
No.| Constituency | Candidate for criminal offences T o 000 sutsc? A | T, Fq-wuR002/ B o, 23y | iy
. . . TS TYTH0 0 0 01594
Name of Section of the | Name of | Description of | Maximum P—— Xf% - - —— ——
Court, Case | Acts concerned | Court & | offence(s) & | Punishment D e e e o P e Tt oot
No & Status | & brief description |Date(s) of| punishment Imposed foettes < & ¥, 20%% mmﬁwﬁm
of the Case(s)| of offence(s) Order(s) imposed \Jomm: I e
1. [18-Jalna Dr. Kalyan |FIR no. Offences under N/A N/A N/A P1c1CI Banc | T T ST o fr, Ry s, g, T a© e
Parliamentary| Vaijinathrao | 340/2023, Sections 143, A T T, ks R ALIALE
Constituency |Kale Jins! Police 149, 188, 341 of [ﬁmc(a)ﬁmﬂaﬁa’—%w]
Statlon’ B.D. No. and 135 Riedierrsier afs Regaer 3ifh BRI SRIch 1S Qﬂﬁ?ﬁ?ﬁ 3T IR gewRe HRIST 00 T R
Aurangabad, |of The M.RO.A. Wﬂ:ﬂa)waﬁmmﬁe‘mﬁ miﬁmﬂ 2T A SATR Y el Ui Potell TR AT S
Chhatrapati Unlawful Agitation ﬁ-ﬁgaré EY;‘S’TIEF%' T G} A ﬁmw&;@aﬂﬁmw%ﬁaﬁmaﬁ
Sambhaiji in public places S g o DR ¥ a1 IR BT SR, I et el
Nagar. 3. TR /WE- TR ST ST oY emfe(w; e g;m-m
No . PolqRT / o TE TR TR
SRR 1/ TROT FRyaT et 3 R | T anfer
Chargesheet ot W i bk il
filed ©) @) G & (é) @) | n
1 mm(m)// W'Hs'?i Cacosel- | ¥one, 2 lj R .
STEAR 3G TR  IES . RT, | A0 REG/- | TN |2, R03¥ ¢, R0
AR . AP | AP
2. FIR no. Offences under N/A N/A N/A A |t e ™ | avqene [y 8| t6oza | toes
331/2021, |sec 188, 269, AN B I L S DN RCHYR RN AR
Citi Chowk 270, B. D. No. and %/({?;WWW 2-_“5 wﬁgﬁ? 2
Poli 1 fTh T ), | o ST SR R
N (?6 350 e @ﬁwelggomozsgz %<
itatlon, b I1\/I1Pf0t£\ and sec AEE e (o | S0 | | % 5
urangaba of the it <o Gadrer AR CRECEIEDY Bo4R,008/- | B¥.Ue oy 303y [R¢, 203
o ’ R ! (f&. ot / AbTst
Sambhaji-  |Maharashtra ol prmerd o AR, |9 AT, e R0, 203 T | 0Rooq | ttiee
. sft g Ao AR T, &, i) afor &¥Y, | Jeew! | uRE
nagar. COVId-19 e ?T@ et 842855000014 °00/~ loy:oo iy
SSC Regulations. 642805501845/ ¥R3303. e (. et
5364/2021 642855000014 & ¥Re.Ry =t . R0, R03¥ TH)
STeTEA 55T JIRTS 5 - (URL Link- https://disposalhub.com) ¥, e o UTaeee fofads ar
14, Ve, JMFC, foaE To=iaT daTSeaR AT HRugTd 2?5‘?5 ARUER /AR 2T[=n ¥ RV, R03¥ JHTHTD! o4.00
Aurangabad arororgef ggur el % i c;g;ﬁa RFPH URADS HROAT Feft AT AT IR, IIUT [ ARV
) qa‘:h_‘l ENIS] DT
Sambhaji- FTe ASERIA TN IpH (FoTe)) meRftemRitem § faifiids, dae 3-4, vy 2o urdh, et A AP 03
Wq\ﬁa@mm — ¥oool3 URHS s g () (T < UET) F W, R03% I
nagar SIS 0¥.00 mm‘rqgﬁw%f ST IR T T IR herel o ¥ R0, 0¥ Ao
HEITHTS! o4.00 qmuui\cu o Uy TR YRS EEIC S il IR PROT
*In the case of election to Council of States or election to Legislative Council by MLAs, mention the %‘Zj@% il ﬁﬁ%‘% e wéﬁw“mﬁﬁﬁqwﬂ@m@ﬁmﬁ
i i i 3 - ¥oo0oRk3 R0, 0¥ “EZI'IH’TIEQI'RDQ SISEasll AU IFHH
election concerned in place of name of constituency. «glq;f/ﬁswwmmm N T Wm‘ﬁfwmw@ww
Sd/- foomaren odff @ ot fhar fiffer AR axvaelt ARG PR GHRTRA PR A0
(Pramod More) mmﬁw%ﬁég wwoézat«a /waonzww/&ooxnwﬁm
dudn BT ToT=AY ¢ REMER] T TTeRe B, ? Torie urege farfies,
3. Head e urege forfiies aiFTaiss weR Hiesren gﬁ%ﬁ%ﬁmﬁ 3.
. . General .Secret.ary PIUIE! HRUT T AT PV fohar w1 et RaepRor fihar AresRorar S1f¥remR wiftrga siiieraicns IRdia armg.
Organization & Administration faghrea fav ere @ o Rert T T, www.icicibank.com/ndpas
1 faia - ﬁ'o){, Q0¥ ITfrTY
Maharashtra Pradesh Congress Committee o ot s st y




